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BEFORE THE NATIONAL GREEN TRIBUNAL

EASTERN ZONE BENCH, KOLKATA
IN THE MATTER OF:
Original Application No. 102/2025/EZ
RAM PRAKASH GUPTA
...Applicant
-Versus-
STATE OF JHARKHAND & ORS.

...Respondents

COUNTER AFFIDAVIT FILED BY OF DISTRICT MAGISTRATE, EAST SINGHBHUM,
JHARKHAND, (i.e. RESPONDENT NO. 2 HEREIN).

, IKKavyn Satyavthi , son of Pratulla Kumar Shavmg aged about 34

years, by Religion - H/ndu , by Occupation - Service under Government of

Jharkhand in the office of District Magistrate, East Singhbhum, Jharkhand,

having its office at Subarnarelcha Linik Road Salcehi, Jdms/'-eipur

East Singhbhum, Jharkhand, do hereby solemnly affirm and state as follows:

1. That, | amthe Deputy Commissioner , East Singhbhum,
i I

Jharkhand, and that | am aware of the facts and records in the instant case
and have gone through the allegations and contentions in the Original

Application as such | am competent to make and affirm the instant

Affidavit.

Dﬁ?. Qt, | am a law-abiding Citizen of India and very much respect the

Bsfitution and Judicial System of India.
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3. That in pursuance and in compliance to the order dated 03.07.2025 of the
Hon'ble Tribunal in the instant Original Application this Report in the form
of Affidavit is being filed by District Magistrate, East Singhbhum,

Jharkhand, Respondent No. 2 herein.

4. That this affidavit is being filed for bringing necessary facts and statements

on record for just and proper adjudication of this case.

5. That in compliance to the said order dated 03.07.2025 passed by the
Hon’ble Tribunal, the inspecting committee comprising of the following

members visited and inspected the site on 24.08.2025:

i Shri Santosh Kumar Garg, Director, NEP, East Singhbhum,
Jamshedpur, Jharkhand representative of District Magistrate, East
Singhbhum, Jharkhand,

ii. Shri Ashok Kumar Yadav, Officer on Special Duty, Jharkhand State

Pollution Control Board, Ranchi, Jharkhand,

6. That the said inspection committee members carried out the inspection of
the site and on basis of the said site inspection, the committee came up to

the following observations/Recommendations:

”

i) Actual position of the encroached land of Nala may be measured
after rainy season, accordingly it require some more time to submit
the factual report.

ii) Sewage treatment plants are essential to treat the sewage

K’Zé\ genearting from the mohalla situated on the embankment of both
L%y
@%ides of the Nalla before entering into it.



3

However, treated sewage from TATA Motors Colony is
discharging into the same Nala.
A photocopy of the said Inspection Report dated 24.08.2025 is annexed

herewith and marked as Annexure - A.

. That, this Affidavit is filed bonafide and in the interest of justice. It is
therefore prayed that Your Lordships, may kindly be pleased to accept the

same.

. That the answering respondent seeks |leave to file any further affidavits, if

required, as per direction of the Hon’ble Tribunal.

. | state that the statements contained in paragraphs Nos. 1 to 4 are true to
my knowledge, the statements contained in paragraph Nos. 5 to 6 are true
to my information derived from the official records of the case, which |
verily believe to be true and the rest is/are my respectful submissions

before this Hon’ble Tribunal.
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VERIFICATION

, ko w\’k . soh of ’Prn{{ul.b. MAW,"aged about =

years, by Religion - ) , by Occupation - Service under Government of

Jharkhand in the office of District Magistrate, East Singhbhum, Jharkhand,

having its office at Subarnarekha Link Road, Sakchi, Jamshedpur ,

East Singhbhum, Jharkhand, has filed this instant Affidavit on this the day
of November, 2025.

Date:
Place: \/
____________________ _6\\&2_“-_-_“
&nt
Identified by me: D%Expwogomnmlssloncj
y me, East Singhbhum, Jamshegpu.
BY Tk
Advocate

.‘B.'.___ _'__'_1_,:'/"__,/ 1 3 ‘Y>
|
PRAMOD KUMAR\ 1

NOTARY PUBL C
East Singhbhum, Reg. N0.2842 (J)
Govt. of Jharkhand, JSR.(INDIA




ANNEXURE - A 5
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8 T R
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o AR B gfeTer § v gY Haw us 2 R e @ 85 B 98 @)
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e ARSI TRAfNST /iy [P g1 fbar s scqasgs 2

02> X
wﬁzﬁm SN G
L e T e Frrar arefsns,
HRETE X9 GHT P gt e, SRR |
ars e |
ATTESTED

9 ﬂ\i\;\r\ \VS
HNY RN
P. K. Bmgat

Notary Public
Regn. No.2842 ()}
18R, East Singhbhum




Site inspection report of Nala generating from Sundarnagar, Jamshedpur to River
Subarnarekha flowing through Birsanagar, Jamshedpur in the light of the allegations made
in the O.A. No. 102/2025/EZ ' 403.07.2025.

The site of the Nala was physigally inspected on 24/08/2025 by
i) Sri Santosh Kumar garg, Director, NEP, distt- East Singhbhum, Jamshedpur and

(ii) Sri Ashok Kumar Yadav, Officer on Special Duty, Jharkhand State Pollution Control
Board, Ranchi.

Following are the findings of the inspection:-

The main contents of the allegations are as follows :-

i) Nala originates from khatz No. 33, Plot No. 1182, ward no. 14 of Sundarnagar and
@Mﬂ‘g through Birsanagar including 30 Nos. of Muhallas and goes into River
Subarnarekha without any treatment, which pollutes the river and surrounding
areas.

ii) It is alleged that about 25 Nos. of individuals wearing uniformed marked “SRT”,
unlawfully entered the Nala region, felled mature frees and encroached the public
land.

In the light of the allegations made the Nala was inspected and no mature
trees were found, feller i the Nala region. Further it is to submit that it is rainy
season, so, Nala was W’llied with rain water as well as sewage.

Recommendations:-

i) Actual perition of the encroached land of Nala may be measured af:ar rainy season,
accordingly it requires some more time to submit the factual report.

ii) Sewage treatment plants are essential to treat the sewage generating from the
mohalla situated on the embankment of both sides of the Nalla before entering into
it.

However treated s wage froni TATA Motors Colony is discharging into the

same Nala. (AT
~yoskad
-AS’L} 2_,[( 18"*'
Ashok Kumar Yadav Sri Santosh Kumar garg,
(OsD, JSPCB) Director, N£P,

East Singhbhum, Jamshedpur

ATTESTED

{.r} 0 \J/ \_,’\I’

P. K. Bhagat

Notary Public
fagn. No.2842 (Ji
JSR. East Singhblumn
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